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Relevant Particulars

Name of corporate debtor M/sBD and P Hotels (India) Private Limited

'

2 Datedmpuﬁimdoapuww

25th April, 1997

5 Authority under which corporaté
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Registrar of Companies - Mumbai
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insolvency resolution process 27th December, 2023
Name and registration number
) of
8 \he. "\SONW professional acting | Mr. Birendra Kumar Agrawal
as interim resolution professional |BBI!'IPA-001IIP-P00564.’201T-18/11040.

d further

St de,
Pathak| -

Address .
a\mmd byl 1602 Tower A, Runwal Elegante, Lokhandwala Complex
wihtheBoad - as regstered | Veers Desai Road, Andheri West, Mumba 400053,
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